XITEM NO 114 COURT NO. 6 SECTION |V

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

ClVIL APPEAL NQO(s). 5591 OF 2006

K. J.S. BUITAR Appel lant (s)
VERSUS
UNI ON OF | NDI A AND ANR Respondent ( s)

(Wth office report )

Dat e: 09/03/2011 Thi s Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE MARKANDEY KATJU
HON BLE MRS. JUSTI CE GYAN SUDHA M SRA
For Appell ant(s) M. Seeraj Bagga, Adv.for
M's. Sureshta Bagga, Adv.
For Respondent (s) M. T. S. Doabia, Sr. Adv.
Vs Pur ni ma Bhat, Adv.

Mé Ani | Katiyar, Adv.
Ms. Sai ma Bakshi, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER
As prayed, |ist next Wednesday, the 16th March, 2011.

(Parveen Kr. Chaw a) (I'ndu Satija)
Court Master Court Master



